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fagg: - To compliance of order dated 22.04.2025 passed by Honb'le Supreme Court in
Suo Moto Writ Petition (Civil) No. 7/2024 in Re: Compensation amounts
deposited with Motor Accident Claims Tribunals and Labour Court.
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District and Sessions Court Mahasamund
IN THE COURT OF:SMT ANITA DAHARIYA

District and Sessions Judge

Name of the Amount Any other
SL Court Case No. Person/s Name and Address Deposited O ETEHON
1 M.A.C.T./243/2023  |Dipanjali Nand Vs Ashish Nand 3510685
2 M.A.C.T./107/2024 |Padma Bariha Vs Tejkumar Yadav 1308824 \
1 i
| 3| MA.C.TJ87/2019  |smt anupa sen Vs shiv kumar jagat 324632 |
|
b | - ] _— — I— - —_
[ Lalita Patel Vs Bhupendra Kumar
| 4 M.A.C.T./212/2024 Chouhan 2339210
' 5 MA.C.T./24/2019 gmt M:':lm Bai Rajput Vs Dasrathi 3129893
L unani
[ 6 M.A.C.T./10/2025 Nandkumari Diwan Vs Bhusan Nishad | 2481285
| - VLA.C T /150/2025 Mioha_rmau Bariha Vs Farasaram 2100000
}‘—‘ Bisnoi
. 8 | M A.C.T./76/2025 ggﬁzmotl Yadav Vs Bhisham Kumar 1538473
P
C 9 M.A.C.T./12/2024 Manju Rajput Vs Maksud Husain 1046680
| 10 M.A.C.T./65/2025 Tirith Ram Shukla Vs Sagar Jalkshatri 1784035
. —d
11 | ; ‘
el I Hew M.A.C.T./184/2022 Santoshi Behra Vs Heeralal Koushi 400000
| gHeATTm@E smt diksha nirmalkar Vs bhishma
| 12 = SRR A
[ fferemu M.A.C.T./87/2021 kumar sahu @bhishma @golu sahu 400000
i 2]@[’{::{7{: - ) o S e T T 1
} 13 @ M.A.C.T./88/2025 Chitrekha Sahu Vs Koushal Yacav 1786440 |
i 14 M.A.C.T./73/2019 smt nirmala patil Vs murari ram nishad | 1144483
| 15 | M.A.C.T./57/2019 smt padum patel Vs jitendra sen 959599
L 16 £ M.A.C.T./84/2025 Mukesh Kumar Sahu Vs Shekh Nasir 200000
| 17 M.A.C.T.J135/2024  |Maheshiya Bai Vs Rajesh yadaw 700000
’7 -- Ganguram @Gangaram Yadav Vs i
;7 18_ M.A.C.T./89/2024 Bheshej Dhruw 250000
\ 19 M.A.C.T./64/2025 Champabai Sahu Vs Hemant Sahu 829637
l 20 M.A.C.T./226/2025 |Jamuna Behara Vs Rajendra Baghel 2100000
\ - SESE—E = =
| . Hulesh Kumar Chandrakar Vs
| 21 :
! i 74 M.A‘C‘.T,IE’OZIZOZS Mansingh Sls_udwa ﬁ,,,l?ooc_)c_)?_l B
| 22 M.A.C.T./138/2025 Bilkis Bano Vs Dilesnhwar Sinha 1807003 i
T s " o S R — = e J}'— e e,
i 23 M.A.C.T./39/2025 Afroj Bano Vs Dileshwar Sinha 1763963 I
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NAME OF Claim Tribunal Case N. Name of Depositer Amount Deposit Date
o 1.q QLeNadRYl AerI| o U@, | gl cradl gwre | 115,369/ | 14.06.2022

38 /2017 HIAI

Yord WG S1AERYT FHErg| 19/2024 | R ﬁgﬁﬁé@ﬁ HuT | 5,08,530/- | 20.05.2025
HoH HI.g  TIAMBU AETH<| 103 /2024 SRICEED 2,00,000/- | 15.10.2025
4 [uerA H1.g.a13MeNTT eS| 221,/2014 | 3RS SR Seand | 34,308/~ | 15.11.2025
5 |9 HAI.g  TIAMEDRT HENIH| 224 /2023 T =g ggj ZIINY 13,60,000/- | 02.01.2026
6 |UUH .G TIEDRYT AENIT<| 21,2020 R Gﬂg SIANY 53,469/- | 19.01.2026
g A1.g SLaNEHRT HETH<| 37 /2025 DRIERS] ﬁ gegrE | 21,00,000/- | 20.01.2026
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01 [Arg.man aftieun(FTC) [14/13  |@eeera @t R gif Rwer| 24,500/~
TerYe (B..) Eil

02 (Mg JfdeRu(Frc)(36/14  |dium K it 2774/ -
TS (B.7.)

03 (Mg amar AfaRuI(FIC  [132/15 | wREwe fa. e ot 2,774/ -
TS (B.7.)

04 |1 gEM@T  SAfBERU(FTC) |62/2010 | <eft . Famm sreme . | 269354/ -
HES (B.1.)

05 |Arg. M@  3ffdeRur(FTC)|02/13 qpe PR ga fd. wHF=E|30,000/ -
e (8.7, AR 71

06 |MN.g3M@T SAfAGRUI(FTC) [211/2023 | #fiwicht fieT fa1. 3.0%7.9e.wce | 22,00,000/-
e (B.1.)

07 [F1.g Tl SHBHRU(FIC) |172/2016 | sy e f, G R |6-15,829/-

08 [F1.g 3FT SIRRVI(FIC) |144/2025 | grftry e f2, RSt e |6:00,000/-

09 (1.5, T1aT SHEPRUI(FIC) |142/2025 |<jem gt . RSt g |17,50.000/-

10 (H1.3STaT SAPRUI(FTC) |141/2025 |5iem arfidep . Refu g | 540,000

11 | AL 3T AfAPRI(FIC) |143/2025 | gy e . Rt e | 5-00,000/-

12 | AL ETT AFARRUI(FTC) |145/2025 g sftn . Reefw g | 200,000

13 | AT SMATRU(FIC) |14/2018 | e f, e |19:22.520%

14 (91,3, 3rdT JABRUI(FTC) |133/2025 | oy St Y, sy sy | 16,00,000/-

15 |G T SHEDRUI(FIC) |156/2025 | sfyerey erfeeft amé fr, qgarmr | 24,50,000/-
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I | FPUT 3. WEROT A fefl RAe| 9@ @o fer
1 92/23 [aiferd fehenR o fargers 4. 29/02/24 553991 [25000/-
2 | 24/2014 RFeTE Ao A8, IFRIE T 3 10/03/15 140599  [136298/-
3 | 92/23 [oiold eR o fAoREr &, 29/02/24 556517 |632362/-
4 | 87/22 [3o1d Ucdl Mo gerdiies aied 31/10/23 120681 |25000/-
5 28/22 [FHTE . o TEig @, 30/11/24 662621  |25000/-
6 | 38/22 |9 UK €l (o daw Aol S . | 24/12/24 786448  |25000/-
7 50/22 [[vid DR g 190 STT=ATY YIS 30/11/23 169783  |200000/-
8 | 18/2021 [Si RN g o o AWM ga 31/01/25 46866  |25000/-
9 | 116/2023 BRIt &7, o TUERM . 09/04/25 889401 |25000/-
10 | 117/23 [FETS . TOIRTH . 09/04/25 889402 [25000/-
11 | 545  |Hmdl ged gd 4. [do A R . 07/07/25 000858 |206542/-
12 | 68/23 [AraT @meNt . o STTeiad ARe . 26/07/25 005663  |25000/-
13 | 30/22 [Hre ga . o el gwiH an. 25/09/25 870511 [25000/-
14 | 36/24 [AXCIER faa@ai . [0 3@eR I, 30/09/25 | 831217 - |30000/-
15 ST Teur |1 90 S Heciis GeK! 9 34 18/09/25 203804 [71712/-
16 FEERTOT IRE T4, Ut FRE 25000/-
16 | 50/22 [991 IR 4Ig 190 Gy ue 13/11/25 002661  |50000/-
17 | 50/22 |09 IR 1, 190 SRTee -eia 02/12/25 002662  |50000/-
18 | 0131/24 e ofex diive fdo Igerell 9 Ulell §T§ 13/12/25 000056  |[200000/-
19 | 019124 G ofe} FNE (9o JeHeren 9 Ulell 918§ 13/12/25 000056  [500000
20 | 018124 [YFeTH ofex e [do Yerelel St die #Eq  13/12/25 000940 _ [50000/-
21 | 19/22 [ENETE gt fa. Maed <A aikE 12/10/23 957686  [25000/-
22 | 197/25 [ AR Sl o 4. @1 FRE 13/12/25 997087 _ |1450000/-
23 | 196/25 [TV WTE . 4. AT FNE 13/12/25 997086  |1450000/-
24 8/25 |4VH WFR 14, rgeidl AR dIRE 13/12/25 997501  [300000/-
25 | 65/16 [&7 9Ig 9. giiel PR AH 11/04/18 824842 [154433/-
26 | 166/23 [RIoi% grsidn 14, A8 PR HIg 31/08/24 191869 [310188/-
27 | 10/24 [ATH1 Grsilax 19, e aRe 13/12/25 7824819  |1600000/-
28 38/24 |G1EN] A-eX QiRe 9.9 PHR SN 24/09/25 001156 |2751493/-
29 | 225/25 A IR fa. AeR ofer gAt 13/12/25 290698  |60000/-
30 | 166/23 [NoIs aala 19, s AR A1 31/08/24 082868 |311325/-
31 | 118/15 [T 9T aRe 14, Adh qBR aRE 27/10/16 076097 127377/
32 | 109/25 [@T&Y 13 ke 1. A radiedl diNg 13/12/15 193428  [2400000/-
33 | 5022 |90 TR ORE 14, Gy S e 30/11/23 002663  [800000/-
34 68/23 [QNaal g aFRE 19, SrTeiia 26/04/25 165491 [1874602/-
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fvgi-  To compliante’of order datgd 22042025 passed by Hohb'le
Supreme Ceuft in Sumo-Matiz Writ petition {Civii) Ne. 7/2024 in
Re: compensation amounts deposited with Moror.Accid'enlt Claims

Tribunals and Labour Courts.
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assed by Honb'le

Supreme Court in Suo Moto Writ petition (Civil) No. 7/2024 in
Re: compensation amounts deposited with Motor Accident Claims

Tribunals and Labour Courts.
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